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Central sector scheme for promotion of National Agricultural Market

*63. SHRI RAM KUMAR KASHYAP: Will the Minister of AGRICULTURE
AND FARMERS WELFARE be pleased to state:

(a) whether there is any proposal to formulate a Central Law for integrating
agricultural markets at national level for the benefit of farmers in terms of better price
discovery and also for the benefit of consumers in terms of reduction in number of
intermediaries in supply chain, if so, details thereof; and

(b) whether a proposal to formulate a Central Sector Scheme for promotion of
National Agricultural Market through Agri-Tech Infrastructure Fund (ATIF) was sent to
the Cabinet Committee on Economic Affairs on 24 June, 2015 for approval, if so, the
present status thereof?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE (SHRI
RADHA MOHAN SINGH): (a) and (b) A Statement is laid on the Table of the House.

Statement
(a) No, Sir.

(b) Yes, Sir. A proposal to formulate a Central Sector Scheme for promotion
of National Agriculture Market (NAM) through Agri-Tech Infrastructure Fund (ATIF)
was sent to the Cabinet Committee on Economic Affairs on 24th June, 2015 and its
Supplementary on 30th June, 2015 for approval and the same has been approved on 01st
July, 2015. In accordance with the approved proposal, the National Agriculture Market has
been initiated as a common online trading portal and proposals of 12 States for integration
of their mandis with the online portal, granted in principle approval and grants released to
6 States. The NAM pilot was launched on 14.04.2016 in 21 mandis of 8 States, covering

25 commodities.

MR. CHAIRMAN: Question No. 63. Let the answer be given.
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MR. CHAIRMAN: No further discussion on this. You are taking too much time.

...(Interruptions)... Now, Shri Pavan Kumar Varma. ... (Interruptions)...

SHRI PAVAN KUMAR VARMA: Sir, the question pertains to benefit of farmers
in terms of better price discovery. I would like to ask the hon. Minister what happened to
the promise of the Minimum Support Price, fifty per cent over cost of production, which
was made by this Government and on which it has completely ...(Interruptions)... What
has happened to the promise of the Minimum Support Price in terms of giving farmers a

better benefit of price discovery?
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SHRI PAVAN KUMAR VARMA: My question is very simple. There was a promise
made of fifty per cent of profit over cost of production. In the Supreme Court, you have

submitted an affidavit. ... (Interruptions)... on this promise.
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DR. K.C. TYAGI: He is misleading the House.
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DR. K.C. TYAG: He is misleading the House.
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MR. CHAIRMAN: What was your specific question?

SHRI PAVAN KUMAR VARMA:': Sir, my specific question is this. In the question,
it is said, ".....benefit of farmers in terms of better price discovery..." In this context, this
Government had made a promise, that the Minimum Support Price would be 50 per cent
over the cost of production. This promise has been reneged upon and an affidavit has been
submitted to the Supreme Court that they can't fulfil it. I want to know why they have

gone back from this promise.
MR. CHAIRMAN: Okay. All right.
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